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Recasting of Fifth Plan for Tamil 
Nadu

*910. SHRI R. V. SWAMINATHAN: 
Will the Minister of PLANNING be 
pleased to state:

(a) whether due to severe drought 
and famine in Tamil Nadu, the Plan
ning Commission proposes to  recast 
the allocation ol funds to the State 
in the Fifth Five Year Plan;

(b) if so, whether  the  projects 
which were to be undertaken in 1973 
fcave been abandoned  due to non. 
■completion ef the Fifth Plan;

(e) whether the  Central Govern
ment have recast the Fifth Plan loi 
Tamil Nadu State; and

(d) in what way the recasting  of 
fifth Plan will affect the State of 
Ta«ai NaAtft

THE MINISTER  OF  STATE  IN 
TfflB MINISTRY  OF  PLANNING 
SHRI VIDYA CHARAN SHUKLA):
(a) to (d). The fifth Five Y*ar Plana

of all States, including that of Tamil 
Nadu, ate yet to he finalised.  There 
is, therefore, no question of any Fifth 
Five Year  Han  programmes  being 
abandoned as a result of the current 
drought,

As regards the Annual Flan 1975*78 
which has since been finalised,  ade
quate care has been taken to  acceler
ate schemes which are of relevance 
from the point of view of meetingthe 
drought situation in the State.

SHRI R, V. SWAMINATHAN; May 
1 know whether the  Government  ot 
Tamil Nadu has* proposed any recast
ing of the Fifth Five Year Plan in view 
of the new situation that has arisen in 
Tamil Nadu?  Have  they  submitted 
any proposals for recasting the Plan?

SHRI VIDYA CHARAN  SHUKLA: 
They have asked for an assistance of 
Rs. 20 crores for the  current  Plan 
period and we have told them that we 
would eamine it provided they are 
willing to accommodate it within the 
Plan ceiling of the Fifth Plan and this 
request of the Tamil Nadu Government 
is trnder eamination.

SHRI R. V. SWAMINATHAN:  In
view of the situation that prevails to
day in Tamil Nadu, which is realty an 
etra-ordinary situation which has not 
arisen in the last hundred years and 
fn view of this serious drought situa
tion, will the Centre give some special 
allocation beyond this  Rs. 20  crores 
they have asked for. for the Fifth 
Five Year Plan?

SHRI VIDYA CHARAN  SHUKLA: 
Central assistance in this regard  is 
always decided after an eamination, 
discussions and also visits by high- 
level teams and  whatever  demands 
have been put forward are carefully 
scrutinised and  thereafter,  adequate 
provisions are made by us.  What  I 
have indicated is the demand of the 
Tamil Nadu Government which they 
have made and we are taking steps to 
quickly  finalise our views  on this 
matter and we hope we will be sfMe to 
settie this question epeditkKribr.
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mRt *. ft. V, SALVE:  The hon. 
Minister tar* stated that the Filth Five 
Yfeftf Hand of Sfttes are 'in the stage 
of finallsation vis-a-vis the drought 
prevailing in certain States and  the 
Annual Plan lor 1975-70 has taken into 
account the drought situation in  the 
States.

* .Aftart .from Tamil Nadu, there are 
regions Svhere there has been  acute 
drought like the Chhatisgarh area in
Madhya Pradesh, Maharashtra, . .

SHRI  P.  VENKATASUBBAIAH: 
Jtayalaseema al̂o.

SHRI N. K. P. SALVE; Yes, as my 
friend here says, Rayalaseema also is 
a drought area.  I want to know from 
the Minister  whether so far as  the 
Flan which has been formulated,  is 
■concerned, adequate allocations  have 
beep made for &U  these  areas  for 
immediate relief to the people affected 
by drought,  That is No, 1.
Secondly, I want to know what long
term measures are contemplated  so 
that these areas  are  not  prone  to 
droughts oftener than they have been 
so far.

MR.  SPEAKER:  This  question
relates only to Tamil Nadu.

SHRI N. K. P. SALVE:  It arises 
tout of the supplementary.

MR. SPEAKER: I do not think so. 

SHRI N. K. P, SALVE: It is a ques
tion of relevance.  I beg of  you  to 
consider this. He says that the recast
ing of of the Five Year Plans for all 
States ins-a-ins the drought is under 
contemplation.  He has stated so.

SHRI VIDYA CHARAN  SHTJKLA: 
No, no.

SHRI N. K. P. SALVE: My question 
is: it is an important question.  Why 
are you shutting me out?  If he  Is 
-giving an answer he can give.

MR. SPEAKER;  General observa
tions should be followed by a general 
supplementary but not a specific sup

plementary  about  ajfy  particular 
region,

SHRI N. K. P. SALVE: I am asking- 
about  the  general  principle  with 
regard to providing immediate relief 
and also 16g-lfertr relief  contem
plated vis-a-vis the problems In  ill 
these areas including Tamil Nadu,

SHRI VIDYA CHARAN  SHUKLA- 
The same principle we follow in  all 
the States whenever there are reports 
of droughts or any  such  calamities 
where our assistance is required. . ,

SHRI N. K. P. SALVE: What about 
Chhatisgarh?

SHRI VIDYA CHARAN  SHUKLA:
. . .we send a central team to asses*
the damage.  This central  team  is 
sent after we receive a memorandum 
from the Stale  Government  setting 
about their problems and the amount 
they require.  Specifically, the  hon. 
Memhcr has asked about Chhatisgarh.
We are  awaiting a memorandum from
the State Government about the diffi
culties they aie facing in the current 
financial year  and as  soon  as this 
memorandum is  received  we  shall 
send a team  to eamine  the whole 
question and action will  be  taken 
immediately. But unless memorandum 
is received we are not in a position to 
take any action in this matter.
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SHRI MOHAN  DHARIA;  Is  the 
Government aware that the  economy 
of the drought affected states including 
Tamtlnadu, Gujarat, Orissa,  Madhya 
Pradesh, this year ,has been shattered, 
because of the acceptance of the  re
commendations of the Sith Finance 
Commission by the Government, as the 
amount to be given is adjusted against 
the Fifth Five Year Plan allocation. Is 
the Government further aware that it 
has also harmed the national integrity 
and unity of the country? Why should 
not the whole country sacrifice when 
there is a natural calamity? Under the 
circumstances will  the  Government 
assure the House that  the  National 
Development Council will  reconsider 
the decision and will treat this coun
try as one country and in the case of 
a natural calamity the whole country 
will be treated as one country and that 
State which is suffering will not  be 
allowed alone to suffer,

SHRI VIDYA CHARAN  SHUKLA- 
The report of the Finance Commission, 
in this case Sith Finance Commis
sion, is not considered by the NDC. 
These reports are considered  by  the 
Government and decision taken.  The 
decision on the Sith Finance Commis
sion report taken by Government was 
that any assistance for drought relief 
to any State will have to be borne 
-within the Plan ceiling of, that parti
cular State.  As the  hon.  member, 
knows these moneys or  the  central 
assistance or even the other  money 
which the State Government concerned 
mdses, are part of the national larger 
kitty and not larger national resources, 
nor that every State lip left to itself to

fight its calamity.  Whether it occurs 
in Gujarat or Rajasthan or  Madhya 
Pradesh or Tamilnadu, this is a na
tional question and, therefore, whgp 
we from the Central Government give 
any assistance, we keep this idea in 
mind.  But we have to have opvt&fo 
kind of discipline and some mode 
working, And, therefore, the ecom- 
mendation made by the Finance Com
mission has been accepted andJt4s not 
subject to review by the NDC.  The 
present scheme that we have adopted 
is to help the drought affected States, 
even though we may not be able  to 
give all  the  assistance  that  they 
demand but we have provided them 
assistance which has so far been able 
to avert any calamity as such and they 
have been able to meet their require
ments and in the same manner-Twnil- 
nadu will be able to meet their require
ments if they fully co-operate with us 
in this matter.

SHRI MOHAN DHARIA: The ques
tion has been avoided.  I HaVc  said 
about the NDC because the whole of 
the country will have to be involved, 
and, therefore, the Involvement t5f the 
Chief  Ministers will be  necessary. 
If you don’t want to invite the advice 
of NDC, it is all right; but I consider 
the nresent decision wrong because the 
whole country should  come forwatjd 
with a sacrifice  when  there  is  a 
natural calamity.  Why  should  the 
State alone be asked to suffer?  Why 
the advance allocation should be re
adjusted against the outlays of  the 
Five Year Plan. It is a wrong dcdildn 
and I would plead with the Govern
ment to reconsider this decision 1

SHRI VIDYA CHARAN  SHUKBA: 
We don’t think it is a wrong decision, 
but every Member is entitled to  his 
own opinion. As I have said, the Fin
ance Commission’s  recommendations 
are not required to be  accepted  or 
rejected by the NDC; it is for the Gov 
eminent to consider, and the Govern- 
ment have considered this report and 
have taken a decision, whigfe ̂..tiygk 
is the right decision-
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THE PRIME MINISTER, MINISTER 
OF ATOMIC wm m, MINISTER OF 
JBLBCtRONICS ̂ H MINISTER:  OF 
SPACE, MINISTER OF  PLANNING ' 
AND MINISTER OF SCIENCE  AND 
TECHNOLOGY (SHRIMATI  INDIRA 
GANDHI): But an the money  does 
come from the national kitty; Each 
atatfe is not after all separate but part 
of the whole country,

MR. SPEAKER: He knows about it, 
but inspite of that he is asking  tills 
question.  His office in the Ministry is 
very fresh in his memory; he cannot 
help it.

Eploitation of Natural Resources in 
Karnataka

*919. SHRI K. LAKKAPPA: Will 
the Minister of PLANNING be pleas
ed to state:

(a) whether Karnataka’s  natural 
resources have remained uneploited 
due to lack of infrastructure for in
dustrial development, resulting in its 
having lagged behind in development; 
if so, the steps being taken in  the 
matter;

(b) the amount of financial  assis
tance given  to  Karnataka  during 
the last two years and proposed  to 
be given during 1975-76; and

(c) the criteria laid down for fi
ing the amount of financial assistance 
to tho State?

THE MINISTER OF STATE IN 
THE  MINISTRY  OF  PLANNING 
SHRI VIDYA CHARAN SHUKLA):
(a)  to (c). A statement is laid on 
the Table of the House.

Statement

(a)  It would  not be correct to 
assume  that  Karnataka’s  natural 
resources have remained uneploit
ed due to lack of infrastructure for

industrial  development.  Karnataka 
la te gafat ahead of many o*h«r States 
In industrial development,  ft* eco
nomic development of Karnataka ha* 
taken place in a planned  manner 
over the Fifth Plan periods,  along 
with the rest of the counfry. Its five- 
year plans encompass all sectors of 
development within the relative prio
rities of the Fifth Five Year Plant 
commensurate with the overall re* 
source availability.

(b)   In the following table is set 
out the Central assistance given to 
Karnataka during 1973-74 and 1974- 
75 and that proposed to be given ia
1975-76:

Rs.
crores

I. Central assistance under the plan
i) For the Annual Plan 1973-74 35'46

(ii) For the Annual Plan 1974-75   35* 46

(iii) For the Annual Plan 1975-76 35*46

II. Central assistance outside the Plan

(1)   Special Plan accommodation 
in 1973-74  .   .  .   9*4«

(ii Non-Plan loans for the Kah-
nadi hydro electric project. 14* 89

(c)   The Central assistance for the 
Annual Plan 1973-74, the last year 
of the Fourth Five Year Plan, of all 
the States was allocated on the basis 
of Gadgil Formula approved by the 
National Development Council. Pen
ding the determination of the alloca
tion of Central assistance to States 
in the Fifth Five Year Plan On the 
basis of the principles and criteria 
to be evolved and approved by the 
National Development Council, the 
allocation of Central  assistance to 
all States including Karnataka  for 
the Annual Plan 1974-75 and 1975-79 
has been kept at the same level as 
in 1973-74.

Special  Plan  Accommodation In
1973-74 of Rs. 9.46 crores outside the 
State Plan was released to Karps* 
taka as a special case in order to meet 
the non-Plan gap in resources.




